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cooperation for joint ventures, joint
tendering and sub-contracting in thurd
countries.

Double Taxation Convertion

583. SHRI R. K. SINHA: Will the
Minister of REVENUE AND BANK-
ING be pleaged to state:

(a) whether officials of the Govern-
ment of India met the British officials
in London in July on the subject of
a comprehensive double taxation con-
vention;

(b) whether any agreement, tenta-
tively or finally, was reached, and

(c) if 8o, the salient features there-
of?

THE MINISTER OF STATE IN-
CHARGE OF THE DEPARTMENT
OF REVENUE AND BANKING
(SHRT PRANAB KUMAR MUKHER
JEE), (8) Yes, Sir

(b) Agreement was reached on a
number of issues involved but
mutually acceptable solutions could
not be arrived at regarding some
other points ang these were reserved
for discussion in the next round of
talks.

(c) Details of a double taxation
avoidance agreement are dis. losed
only after a complete agreement has
been negotiated and it erters inlo
force. It is, therefore, not possible at
this stage to disclose the salient
features of the points on which agree~
ment has been reached so far.
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Indian Delegation to South East
Asian Region

535. SHRI SAMAR MUKHERJEE:
Will the Minister of REVENUE AND
BANKING be pleased to state:

(a) whether any Indian delegation
recently led by the Minister for
Revenue and Banking was sent to the
South East Asian Region;

(b) whether the delegation has sub-
mitted any report; and





